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MINISTRY OF PORTS, SHIPPING AND WATERWAYS
NOTIFICATION
New Delhi, the 30th April, 2026

S.0. 2197(E).— In exercise of the powers conferred under Rule 16(1) of the Petroleum Rules, 2002, and in
continuation of the notification of Government of India, Ministry of Ports, Shipping and Waterways S.0. 5278(E)
dated 6" December, 2024, the Central Government, in consideration of the necessity to import petroleum in public
interest, hereby extends the notification for Krishnapatnam Port in Andhra Pradesh {M/s Adani Krishnapatnam Port
Limited} for importing petroleum into India by sea for the period equivalent to the validity of clearance of PESO.
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